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title: Need to conduct an enquiry into the alleged irregularities in various competitive examinations conducted by U.P.P.S.C.
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HON. DEPUTY-SPEAKER: I cannot allow the name to be taken. The name cannot be brought in. You cannot take the name.
...(Interruptions)

HON. DEPUTY SPEAKER: Shri Rajendra Agrawal and Shri Sharad Tripathi are permitted to associate with the issue raised by Shri Keshav Prasad Maurya.



